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THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAK): (a) It is 
too early to have a Government estimate 
made of the cottoa crop for the cotton year 
1969-70. However indications are that the 
crop this year is likely to be of a higher 
level thim that of last year. 

(b) No, Sir. 

(c) No, Sir. 

(d) The prescot support prices are con-
sidered to be adequate. 

"Dlrector of National Test House, Calcutta 

1469. -SHRI MADHU LIMA YE: Will 
tile Minister of SUPPLY be pleased to 
state: 

(a) whether GO\ ernment have received 
any representation, signed or otherwise, in 
regard to the Director, National Test House. 
Aliporc, CalCUli" about tho errorts made by 
him to get e~ten,ion, although he has rea-
ched the superannuation age of 58; 

(b) whether the representation makes a 
complaint that he is harassing hi' subordi-
'nates and abusing his pn.ilitln for securing 
personal material advantage, etc.; 

(c) If so, then'alure of the complaint; 

(d) whether Government have investi-
Iited/will investigate into Ihese complaints; 
Ind 

(eJ if not, Ihe reHons Iherefor 7 

tHE MINISTER OF STATE IN 
THE MINISTRY OF SUPPLY AND IN 

THE MINISTRY OF FINANCE (SHRI R. 
'K.1C.HADILKAR) : (a) to (c) _ Yes, Ihree 
representations were received. In two of the 
pseudonymous letters, it was alleged that the 
Director, National Test Housl:. Calcutta, 
was trying 10 secure extension of service. \I 
was also alleged t hat he was indulging in 
Iross nepotism Ilnd ravouritism in respecl of 
certain transfers and promotion. in thl' 
N~tional Test HOllse, Calcutta and Bombay. 

In Ihe thirJ letter which was anon}-
\DOUI, il WII ·t.:IIq\!II'tlill the 'tl'elWnK.t <If 

the Director towards the .ubordinate staff 
was intolertlble and that he was making use 
of Government officials for his privale work. 

{d) and (e) . As the letters were found 
to be pseudonymous/anonymous. no action 
was taken on them. The Director, National 
Test House has since retired from service 
with effecl from 31. 10. 1969, 

KashmIr an Independent Eiltlty tn 
"National Geographic Globe, 1966" 

1470. SHRI'MADHU L1MAYE: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether Government's attention has 
been drawn to a I'ublication "National Geo-
Ilraphic Glohe, 1966" kept in the American 
Cultural Centre, Patna, in which Kashmir 
has bcen shown as an independent entity; 

(b) if so. whether Ihe Am~rican Cultural 
Centre hilS heen asked 10 remove this book 
and other such I'uhlications. disI'laying 
wrong maps in Amcrican~run Ccnlrcs. 
U S.I.S. l.ibra";e., etc, and 

(c) if not, Government I'"li,y in Ihis 
regard 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Yes, Sir. 

(b) and (c) . The matter was taken up 
with Ihe U. S. Information Service, in New 
DeihL Government has been infllrmcd that 
tbe Globe of the world prepar«1 by the 
National Geographic Society "hieh i. nol 
an official Agency of the U. S G.lVernmeol, 
was removed in July, 1969. 

Fall I. prices or Jute Good. 

1471. SHRI B. P. MANDAI. : 
SHRI BEDABRATA lL\RUA 

Wililh. Minister of FOREIG!'l TRADE 
be pleased to Slale : 

(a) whether il is a facl that there bas 
been steel' fall in the price of jute adversely 
affecting the growers and Ihus jeopardising 
:hc prO\,'>ecl of Cuture rroduc;.; IlQd 
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(b) whetber Government contemplate 
to get themselves seized of the problem and 
save tbe growers from incurrinll heavy 
lossos in future ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM SEWAK) : (a) No, 
Sir. 

(b) Does not arise. 

Reduellon In Esport Duty on Tea 

1472. SHRI R. K. AMIN : 
SHRI G. C. DESAI: 
SHRI K. M. KOUSHIK 
SHRICHANDRASHEKHAR 

SINGH: 

Will the Minister of FOREIGN TRADE 
be pleased to state : 

(a) whether the former Commerce 
Minister, Shri Manubhai Shah. recenlly 

urged Government to provide imrneJiale relief 
in export duly to the tea industry to restore 
its competitive position vis-a-vis Ceylon and 
East Africa; 

(b) whether there have also been de-
mands from various quarters in support of 
tbe plea put forward by Shri Manubhai Shah 
sometime back; 

(c) wbether Government have assessed 
tbe lotal loss in revenue accruing from the 
Tea industry consequent upon imposition of 
export dilly on tea io the wake of devalua-
tioo; and 

(d) tQe sleps which Governmenl pro-
pose to take to restore the Tea industry to 
its original position in the world market 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
CHOWDHARY RAM S£WAK): (a) Y,cs, 
Sir. 

(b) Tbere have also been demands from 
the Tea Industry for giving relief in export 
and excise duties on Tea. 

(e) There bas been no loss of rev,eoue 
due to illlJ)Ositioo of exporl duty on tea. 

but tbere wa~ reduction io re\eOUC; from Ibis 
source bel:Buse of reduction in tbe rate of 
export duty 00 tea made from time 10 time 
since Ilia devalualiQn of Ihe rupee. 

(d) Subslanlial relief in exporl and exch. 
duties has ulready been given in OClober 
1968 aod io Marcb 1969. The positioo, bow-
ever, is kepI under COllstant review. 

International measures 10 slabililC I .. 
prices have been under discussioo uoder 1M 
auspices of the PAO. 10 a maelioa of Ibe 
lea exporliog couolrie8 held io Maurili.ua, 
it bas beeo alreed tbal 90 million lba. o£ 
tca will be wilbdrawn from Ibe eltlmated 
exports in 1970. A coosullative commillee 
on tea has beeo formed consislina of wo-
ducing and major imporlial counlrleJ to 
evobe rOlulalor7 mcasur~s to ai~~ e(lCI\l 
to Ibis decision and 10 Slu!b fu,lhIr ~ 
sure. neceJ~rl' to sla"iLi~ Iniccs, 

Talks witb Pblllppines Foreign Mialder 

1473. SHRl P. C. ADICHAN : 
SHRl B. K. DASCHOWDHURV 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to stale: 

(a) whether, durina the vi.iI of Porcian 
Minister of Philippine. 10 New Delbi, P!lul' 
for Asiao I.curit, aod economic and PQlili-
cal slabilily of the rOilion were dil,uslCd; 

(b) if so. the delails of the proposall 
discussed and outcome thereof: and 

(c) Ihe sleps belol taken in pursuance of 
lhese deCisions ? 

THE DEPUTY MINISTER IN THE 
MlNJH,RY OF EXTERNAL AFFAIRS 
(SHRl SURBNDRA "AL SJNGH): (a) III 
(c,. Mallen of mutual Interest 10 Ip~ia 
and tho Philippine. were discu8led durin, 
Ibo visil Qf Ihe Foreign Minisler of Pbili. 
ppine. 10 New Dclhi. B"th sidol laid otre .. 
on steady economic arowth and political 
stability. The Go.ernment of lodia .,.ured 
Ihe Philippines Foreilln MiDi.ter of Indi,', 
abiding inleresl in Soulh EaSl Asia and Ibo 
need for peace and lIability io Ihis r!!&ioD. 




